329 Bills Introduced

= The Lok Sabha re-assembled after ILunch

)ar_ thirty-eight minutey past Fourteen of
the Cleck.

[MRr, DePUTY-SPEAKER in the Chairl

INDUSTRIAL DEVELOPMENT BANK
OF INDIA (AMENDMENT) BILL*

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE). I beg
to move for leave to introduce a Bill
further to amend the Industrial Develop-
ment Bank of India Act, 1964.

MR. DEPUTY-SPEAKER:
tion is:

The ques-

“That leave be granted to introduce
a Bill further to amend the Industrial
Development Bank of India Act, 1964.”

The motion way adopted.

SHRI PRANAB MUKHERJEE: I
introduced the Bill.

SUGAR CESS (AMENDMENT) BILL*

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (KUMARI
KAMLA KUMARI): On behalf of Rao
Birendra Singh I beg to moye for leave
to introduce a Bill to amend the Sugar
Cess Act, 1982.

MR. DEPUTY-SPEAKER:
tion is:

The ques-

“That leave be granted to introduce

a Bill to amend the Sugar Cess Act,
1982.”

The motion was adopted.

KUMARI KAMLA KUMARI.
troduce-;- the Bill.

T in-
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SUGAR DEVELOPMENT FUND
(AMENDMENT) BILL*

THE DEPUTY MINISTER [N THE
MINISTRIES OF AGRICULIURE AND
RURAL DEVELOPMENT (KUMARI
KAMALA KUMARI): On behalf of
Rao Birendra Singh, [ beg to move for
leave to -introduce a Bill to amend the
Sugar Development Fund Act, 1982,

MR. DEPUTY-SPEAKER:
tion js:

The ques-

“That leave by granted to imtroduce
a2 Bill to amend the Sugar Dzvelopment
Fund Act. 1982."

The motion way adopted.

KUMARI KAMLA KUMARI: 1 in-

iredm:e the Bill.

MATTERS UNDER RULE 377

(i) DEMAND FOR OPEN.NG NEW PASSPORY
OFFICEs IN BAREILLY AND GORAKHPUR.

WM gOw FAR AT (-
! SR MW ¥ Fad W@

awxrf%r&aa
gag ¥ SrasTy
d4 & faqu W mEEsr # dwE
qT FAET g7 9war g Sew o
g7 9 gRg &7 87 g T g

*Published in Gazette of Imdia Extra ordinary Part II, Section 2,

14-10-82,

dated

tIntroduced with the recommendation of the President. il



